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+[Ter MINISTER or HEALTH (D=
SusuiLa Navar); Amongst the mea-
sures adopted are the supply of Iodised
galt and Lugols Iodine and adminis-
tration of Potatiodide. The last nam-~
ed drug is recommended continually
for ten days twice a year to the child-
ren between ageg of 5 and 10 years as
a routine prophylactic measure, Lugols
Todine and Proloid are also used for
the prevention and treatment of
Goitre]
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+{Raruway TRAVEL CONCESSION FOR
ORTHOPAEDICALLY HANDICAPPED

259. Sert B. N. BHARGAVA: Will
the Minister of RamLways be pleased
to state:

(a) the number of orthopaedically
bandicapped persong who were grant-
ed railway travel concession during
the last year;

(b) how much
granted to them; and

concession was
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(¢) the mileage for and the class in
which they travelled?]
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+(Tee DEPUTY MINISTER 1N THE
MINISTRY or RAILWAYS (SeEm
Suar Nawaz Kuan): (a) Two, during
the calendar year 1961

(b) The escorts who accompanied
the handicapped persons were allow-
ed to travel free while the normal
fares due were paid for by the handi~-
capped persons.

(c) I class—1087 kilometres; I
class—2357 kilomefres.]

ScaepULED CASTE OFFICERS IN THE
MINISTRY OF IRRIGATION AND Powxm

260. Surt B. K. GAIKWAD: Will
the Minister of IRRIGATION AND PowmEm
be pleased to state:

(a) the total number of Class I,
Class II and Class III officers serving
in his Ministry;

(b) the number of officers belong-
ing to Scheduled Castes serving im
Class I, Class II and Class III posts;

(¢) whether the percentage fixed
for recruitment of persons belonging
to Scheduled Castegs and Scheduled
Tribes has been completed; and

(d) it pot, the reasons therefor?

+[ 1 English tran:
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Tar MINISTPR or STATE 1IN THE
MINISTRY or IRRIGATION anp
POWER (SHrr O, V. ALAGESAN): (a)
Class 1—45, Class 1I—133, Class I[I—
236.

(b) Clasg I--Nil, Class II—3, Class
11124,

(¢) and (d) Persons belonging to
Scheduled Castes and Scheduled Tri-
bes do not as yet constitute the pro-
prtion reserved for them in respect
of the gervices referred to above.

This is due to the fact that persons
from thege classes having the requi-
site qualifications have not been avail-
able in sufficient numbers.

REMOVAL OF EMPLOYEE FROM SERVICE
ON HIS ELECTION TO BHAVANAGAR MUNI-
CIPAL BOARD

261. Sert A. B, VAJPAYEE: Will
the Minister of Ramways be pleased
to state:

(a) whether any employee on
Western Railway has been removed
from service consequent wupon his
election to the Bhavanagar Municipal
Board; ‘

(b) it so, whether railway em-
ployees are debarred from contesting
eleqtions to local bodies;

(c) if the reply to part (b) above
be in the negative, the reasons for not
granting permission to this employee
for contesting the election;

(d) the number of employees who
asked for permission to contest elec-
ties entrusted to these boards?
number of cases in which permission
was refused; ang

(e) whether any reasons were as-
signed for refusing the permission?

THE DEPUTY MINISTER v THE

MINISTRY oFr RAILWAYS (SmEr!
Snan Nawaz KuaN): (a) Yes, one
employee,

(b) Yes.

[9 AUG. 1962]
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(c) Does not arise,

I016

(d) 13 employees asked for permis-
sion to contest elections to local bo-
dies in 1957 and in all the cases per-
mission was refused.

{(e) Yes, in some cases.
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t[DELAY IN EXPRESS TELEGRAM SERVICE

262, Surt MAHABIR DASS: Will
the Minister of TRANSPORT aND CoM-
MUNICATIONS be pleased to state:

(a) whether it is a fact that an Ex-
press Telegram sometimes takes two
days and sometimes even six days to
reach Dehra Dun from Calcutta;

t[ 1 English translation.



